
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2288 180 2468 112 11 123 116 8 124 2284 183 2467

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

2 0 2 81 12 93 4 0 4 27 17 44

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3931 2593 6524 169 68 237 216 133 349 3884 2528 6412

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

33 13 46 827 288 1115 6 5 11 154 183 337

SUPERINTENDENT: STATEMENT

REGISTRAR (JUDL.)

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

JANUARY, 2020

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


